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Industrial Licen&ing Policy 

3Q06. SHRI NARENDRA SINGH 
MAHIDA : Will Ihe Mini".r 01 INDUST· 
RIALDEVEL()PMENT AND COMPA1'.Y 
AFfAIRS he pleased to Siale : 

(a) whether it is a fact thai (,overnment 
proposed to introduce major changes in the 
industrial licensing policy to encourage the 
Ploduclion oC more exp,)rt goods; 

(bl iC so. the hroad delails ther<.oC and 

(c) hy what time these are to come ""0 
force? 

THE MINISTER OF INDUSTRIAl 
DEVELOPMENT AND COMPANY 
AffAIRS (SHRI F. A. AHMED) : lal to 
(C). There is no proposal 10 introduce major 
changes in Ihe industrial licensing po~cy to 
em:ourage the production of more C'xPOri 
goods. However, due cl)nsidc:ration is 
always giYen to any proposal which is 
export orienled while IIranling Industrial 
Licence. Industrial units which art: predo· 
min.nlly export orienled are given Ih. same 
pleCereotial trealment al Key industries. 
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3907. SHRI C.K. BHATTACHAR¥YA: 
Will the Mini.teI or RAILWAYS be 
pleucd 10 &Iato : 




